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DELHI VIDHAN SABHA

BULLETIN PART ~ I1

(General information relating to Assembly and other matters)

No. 311

Monday, January 13, 1997/Pausa 23, 1918 (Saka)

Election. of ,three .representatives nf.Delhi Assenbly to D.D.A.

Hon'ble Members are informed that the following dates have been

fixed for receiving nominations, withdrawal of candidature and for holding

elections, if necessary, with a view to elect three representatives (two

from the ruling partyand one fram

Assembly to the D.D.A.

the opposition) of Delhi Legislative

S1l.No. Last date Last clate Date of election,
for filing for if necessary.
nominations wi thdrawals
' _ oL
17th January, 2lst January, 23pd January, 1997 from 11 A.Ms
1997 upto 1997 upto to 3.00 P.M. in Committee RooT
3.00 P.M. 3.00 P.M, 11, Old Secretariat, Delhi.
P.N. GUPTA)
SECRETARY
NOTE :
dis Necessary forms are available with the Notice Office of
Thres Asgsenbly Secretariat.

p No form will be entertained after stipulated date and time.



